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(1) 100% EOU and EPZ Units during the 5 year period
of exemption on U/S 10 of the I T. Act.

(2) All partnership and Proprietorship concerns.

(3) All limited companies having their export profits less
than 70% of their total profits.

E xport o f flo ricu ltu re

4518. SHRI SANAT MEHTA: W ill the M in is te r of 
COMMERCE be pleased to state:

(a) whether the Government are aware the total size of 
the in te rna tiona l m arket in flo ricu ltu re  is estim ated at 
Rs. 60,000 crores;

(b) if so, the share of India in the export of floriculture at 
present; and

(c) the steps taken by the Government to boost the export 
of floriculture?

THE MINISTER OF STATE OF THE MINISTRY OF 
COMMERCE (SHRI BOLLA BULLI RAMAIAH): (a) and (b). 
The world trade in cut flowers and potted plants measured in 
term of imports has been estimated at about US $ 6 billion 
during 1992 and India’s exports of floriculture products have 
been for Rs. 14.90 crores during 1992-93. India’s share in 
the world trade comes to 0.07%.

(c) Some of the steps taken by the Government to boost 
the export of floriculture products, inter-alia, include:-

(1) Providing financial assistance for development of 
infrastructure such as Provision of refrigerated/ 
insulated vans and setting up of pre cooling/cold 
storage units;

(2) Establishing five walk-in-type cold storages at air­
ports (including Delhi) for export consignments 
awaiting clearance.

(3) Setting up of dedicated facility for handling export 
cargoes of perishable products including cut 
flowers and tissue culture plants at international 
airport of Delhi;

(4) Streamlining and simplification of plant quarantine 
procedures for expeditious clearance of cargo;

(5) Concessional customs duty on specified goods* 
required for Green Houses;

(6) Making available the benefits of dutyfree imports 
under the 100% Export Oriented Units/Export 
Processing Zones Schemes to units engaged in 
floriculture and permitting sale of 50% of their 
production in the Domestic Tariff Area;

(7) Implementation of a UNDP assisted Project on 
Floriculture for enhancing production and exports 
of cut flowers. Some of the activ ities  to be 
undertaken in th is  pro ject inc lude advis ing 
en tre p re ne u rs  on p roduc tion  of flow ers , 
preparation of crop manuals, undertaking market 
surveys and providing market information; and

(8) Participation in international fairs/exhibitions.

Foreign Investm ent in Prin t Media

4519. SHRI SONTOSH MOHAN DEV:
SHRI V.V. RAGHAVAN:
SHRIMATI JAYAWANTI NAVINCHANDRA 

MEHTA:

Will the Minister of INDUSTRY be pleased to state:

(a) whether the Foreign Investment Promotion Board has 
decided to clear foreign direct investment proposals in print 
media;

(b) whether the Government are also aware that fear has 
been expressed in certain quarters that only foreign Multi­
nationals are likely to be benefitted in this regard; and

(c) if so, the steps taken to remedy the situation and also 
to protect the national interest?

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
MARAN): (a) No, Sir.

(b) and (c). Does not arise.

W orld Bank Loan fo r Rural Water Supply

4520. DR. ARUN KUMAR SARMA:
DR. PRABIN CHANDRA SARMA:

Will the Minister of FINANCE be pleased to state:

(a) whether the World Bank has sanctioned loan for rural 
water supply and environmental sanitation projects in Assam;

(b) if so, the details thereof;

(c) the details of mechanism evolved for the execution of 
the projects; and

(d) the funds allocated for the purpose?

THE M IN ISTER  OF F IN ANCE (SHRI P. 
CHIDAMBARAM): (a) No, Sir.

(b) to (c). Do not arise.


